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CENTRAL ADMINISTRATIVE TRIBUMAL
BOMBAY BENCH, MUMBAI.

Original Application No. 451/2001
Date of decision: 10.6.2004

COARAM s HON'GLE SHRI VeKe MAJOTRAG VICE CHA IRFIAN
HON'BLE SHRI S.Ge DESHMUKH, MEMBER (J)

Shri D.Be Waghile
age abput 65 years
formerly working as Diesel

Assistant, Under the G(ffice of
Divisional Railway Manager
Solapur Oivision,

Central Railway, Solapur.

Residing at: Ghorpadi
pazar, Cantonment Chawl

Behind Cantonment Police
Chowkie, Pune 411 0O01. e Applicant

(Applicant by Shri Bandal Balasaheb,Advocate)

\USe

1. Union of India, through
General Manacger,
Central Railuay,
Headquarters Cffice
Mumbai 400 001.

Divisional Railuway Manpager,

Solapur Division,

Central Railway

DRM's Office

Soclapur. . +ee Respondents

2,

‘(Respondents byx$kx} fs. D. Fernandes, Advgcate)

0 8D E R (0FAL)

Per: V.K.Maiotra, Vice Chairmap:
we have heard the leesrned counsel of the aepplicant
Sipi Bandal Balasaheb and Ms. Q.fernandes é6 the respondent.ee
2 Learned counsel for the applicant seeks and is allowed te
withdraw this Gehe with liborty te appreach the appropriate farum

against the impugnud oxdsr dated 29.11. 2000 at ﬁnnaxdre #ole

3. The Dehe 18 Cisuissed 8s uwithdraun. O CAsL8e
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{5¢870ushmukh v(V'“'“ajat‘éé
Memper (J)} vice Chairman
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